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O 20927/2026 > %" * 12026-09- |BRANCH-5
20 22)
11
Order
COURT
ABLAPL- Dtd. (Seat
134 51054/2026(20.07.2026 |50 o |G.SAHOO NO.  |j00e g7 [BAIL-2 | S8
20
14
1135 |51055/2026(20.07.2026 WP (C) - B.K.BEHERA (COURT |Order WRIT |(Seat




12781/2026 NO. |ptd. BRANCH-3 |No-
20 2026-07- 28)
17
ABLAPL- COURT giier (Seat
136 [51057/2026 |20.07.2026 [ """ 0 . |G. SAHOO T o No-
20 28)
14
ABLADL COURT giger (Seat
137 [51058/2026 |20.07.2026  |25,° >0 . [B.N.SATAPATHY NO. | o5e goe No-
20 28)
14
ABLAPL- COURT giier (Seat
138 [51059/2026 |20.07.2026 |, 20 0, o |S.K.ROUTRAY P No-
20 28)
14
ABLAPL- COURT gijer (Seat
139 (51060/2026 20.07.2026 (S /2. >, o |P.K.ROUTRAY NO. | o g [BAIL-1 No-
20 15)
14
—— COURT giger (Seat
140 [51061/2026 |20.07.2026 |5 S 0, |P.K.BEHERA NO. 3 S oae No-
OLD 15)
22
WP (C) - COURT giier WRIT (Seat
141 (51062/2026 20.07.2026 |)ocn o0, |A. K. BEHERA NO. 2 |5056 0o |mmancho7 MO
OLD 48)
13
Order
COURT (Seat
ABLAPL- PRADEEP KUMAR Dtd.
142 [51063/2026 20.07.2026 o200, o o C T No-
OLD 48)
13
B (C) - COURT giger (Seat
143 (51064/202620.07.2026 |,ooc0” 0, |A. K. BEHERA NO. 2|58 oo No-
OLD 48)
13
WP (C) - COURT gi:er WRIT (Seat
144 [51065/202620.07.2026 |, o~ 0, |A. K. BEHERA NO. 2 | 0 oa- |nmanchos NO
OLD 56)
13
WP (C) - COURT gijer WRIT (Seat
145 |51066/2026 20.07.2026  |,ocn 0, [A. K. BEHERA NO. 2|5 056 0o |mmanchz NO
OLD 34)
13
Order
COURT (Seat
ABLAPIL- JADUNATH Dtd.
146 (51067/202620.07.2026 [ " (oot NO. 2| o8 o No-
OLD 34)
14
WP (C) - COURT gijer WRIT (Seat
147 [51068/2026 20.07.2026 |1 g  o"o 0, |P.L.MISHRA T N N
OLD 48)
17
B (C) COURT giier (Seat
148 [51069/2026 |20.07.2026 |1 0% 0 |S.K.GARTIA ggb 2 |o096-07- Zg;

17




Order

COURT (Seat
WP (C) - Dtd.
149 [51070/2026|20.07.2026 )1 477 0 |G.C.SWAIN T No
OLD 48)
15
Order
COURT
WP (C) - Dtd. WRIT (Seat
150 [51071/2026 |20.07.2026 |5 0007501 S+ P DAS NO. 2|5 o 07— |mRANCH-2 |New9)
OLD
15
courr |0Fder WRIT (Seat
151 [51072/2026|20.07.2026 "2 ()~ DAS no. 2 [Pt BRANCH = Iyo-
U 19183/2026 " oLp  2026-07- |(DIVISION 105)
15 BENCH-1)
Order
COURT
WP (C) - Dtd. WRIT (Seat
152 [51073/2026 |20.07.2026 |, =07, 0, G.JAYSINGH NO. 2|5 07— |BRANCH-2 |Nee7)
OLD
17
Order
COURT
WP (C) - Dtd. (Seat
153 (51074/2026 (20.07.2026 |, 00”0 [B.DAS T NeeT)
OLD
17
Order
154 [51075/2026(20.07.2026 |°* )~ D.SAHOO vo. 3 PEd. WRIT o
o 21326/2026 """ " “12026-07- |BRANCH-6 [%
OLD 54)
15
P (C) - COURT giger (Seat
155 |51076/2026 20.07.2026 |), 37370, |L.D.SAHOO O No-
OLD 54)
15
Order
156 |51077/2026(20.07.2026 |72 (S~ DAS vo. 2 |Dd: WRIT oo
U 21356/2026 " " “12026-07- |BRANCH-5
OLD 32)
17
S~ COURT giier (Seat
157 [51078/2026 20.07.2026 |51 200”0, |B.DAS NO. 2| 58 oo No-
OLD 32)
17
WP (C) - COURT gijer (Seat
158 [51079/2026 [20.07.2026 |5 105 o0, |B. SAMAL NO. 2 |)o5e oo No-
OLD 32)
15
S~ COURT giier (Seat
159 [51080/2026 |20.07.2026 |5 (=30, |T. SAHOO T No-
OLD 32)
17
ABLAPL- COURT gijer (Seat
160 (51081/2026 20.07.2026 |5 2" - |R PRADHAN NO. 2|56 . [BAIL-1  |No-
OLD 15)
14
S~ COURT gijer (Seat
161 [51082/2026 |20.07.2026 |5 (50, o |T. SAHOO T No-
OLD 15)
17
COURT |Order (Seat
WP (C) - WRIT
162 51083/2026 20.07.2026 DAS NO. 2 |Dtd. No-
20172/2026 OLD |2026-07- [PRANCH-4 [ o,




08

Order
COURT
WP (C) - Dtd. WRIT (Seat
163 [51084/202620.07.2026 |, cu” 0, IN.K.ROUT NO. 2 |5 07— |BRANCH-1 |Now2)
OLD
15
WP (C) - COURT giier WRIT (Seat
164 |51085/2026 20.07.2026 |,oocl 0, |P.L.MISHRA NO. 2 | 0 oo lmmanches NO
OLD 34)
17
Order
COURT (Seat
ABLAPL- AMLAN SHAKTT Dtd.
165 |51086/202620.07.2026 oo,y o0 (a0 T No-
OLD 34)
14
Order
166 51087/2026 20.07.2026 |"ELC)= B.K.DALET ;gURg btd. WRIT ésfat
Ul 13768/2026 " © ©12026-07- [BRANCH-3 |[.°
OLD 12)
17
Order
COURT
ABLAPIL- AMLAN SHAKTT Dtd. B (Seat
167 (51089/2026 (20.07.2026 S 2 (e NO. 2 | 0 q_ [BAIL-2 Necs)
OLD
14
WP (C) - COURT giier giiﬁcn (Seat
168 (51090/2026 20.07.2026 )0, 'c,” 0, [M.DAS ggb 2 |3026-07- |(DTVISTON T§6>
08 BENCH-2)
WP (C) - COURT giger WRIT (Seat
169 (51091/2026 20.07.2026 |, 000”0, [N.K.ROUT NO. 2|5 056 0o |mmancHo3 [NO-
OLD 11)
17
courr [0rder (Seat
170 151092/2026 [20.07.2026 |"ELC)~ L.D.SAHOO No. 2 Ptd: WRIT No-
O 21316/2026 """ © “12026-07- |BRANCH-7
OLD 15)
15
WP (C) - COURT giger WRIT (Seat
171 [51094/2026 |20.07.2026 | oo e o |S.K.PARIDA NO. 2|5 05e 00 |nmanchg MO
OLD 35)
15
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
172 [51095/2026|20.07.2026 1o |A.K.RANA vo. 1 l2026-07- |sRANCH-4 Eg)
30
Order
(Seat
WP (C) - COURT |Dtd.
173 [51096/2026|20.07.2026 |1 or” o M.R.ROUTRAY vo. 1 |bo2e—07- No
58)
17
Order
(Seat
WP (C) - COURT |Dtd. ©
174 |51098/2026|20.07.2026 | 1corc 0, |P.K.MISHRA o, 1 bhose_o7- No
58)
17
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
175 [51099/202620.07.2026  |1¢oo" )0 |P.K.JENA RO 1(2026-07- | (DIVIiSION Tg;)
15 BENCH-1)
ABLAPL- COURT |Order (Seat
176 [51101/2026 20.07.2026 oo o0 |P.K.BARIK vo. 3 lbig. BATL-1 Noct)




OLD |2022-02-
07
Order
COURT
ABLAPL- Dtd. (Seat
177 [51103/202620.07.2026 |2 g%~ . [U.K.PANDA NO. 3| 50 i, Neet)
OLD
12
Order
COURT
CONTC- Dtd. (Seat
176 |51104/2026 |20.07.2026 |00 0 |G.JAYSINGH NO. 3|50 56 goe Neet)
OLD
15
Order
COURT
CONTC- Dtd. (Seat
179 [51105/202620.07.2026 |S. > [B.DAS NO. 3 ) 0 ool Neet)
OLD
15
Order
COURT
CONTC- Dtd. (Seat
180 [51106/2026 |20.07.2026 |5 0= [B.DAS NO. 3 5 ol Noet)
OLD
15
Order
RT
181 |51107/2026 20.07.2026 |VE(C)= R.K.MALLICK Eg? 3 |Ptd. (Seat
21656/2026 2026-07- No-1)
OLD
17
WP (C) - COURT gijer WRIT (Seat
182 [51108/2026 |20.07.2026 | )01 00, [R.K.MALLICK NO. 3,00 o9- lmmanche1 NOT
OLD 49)
17
Order
COURT
WP (C) - Dtd. WRIT (Seat
183 [51109/2026 |20.07.2026  |;515) 0, [R.K.MALLICK NO. 3| 07— |BRANCH-2 [Noo9)
OLD
17
Order
184 51110/202620.07.2026 |"E(C)~ R.K.MALLICK EgURg btd. (Seat
0 17111/2026 [~ °" © 2 12026-07- No-9)
OLD
17
Order
COURT
WP (C) - Dtd. WRIT (Seat
185 [51111/2026 |20.07.2026  |1517, 750, [R.K.MALLICK NO. 3| 07— |BRANCH-1 |Nocd)
OLD
17
Order
RT
186 |51112/202620.07.2026 |"E(©)~ R.K.MALLICK ;gu 3 |Ptd. (Seat
0 17109/2026 [~ " © 2 12026-07- No-4)
OLD
17
WP (C) - COURT giier gEiECH (Seat
187 [51113/2026 |20.07.2026 | ;50207 0, [R.K.MALLICK ggb 315026-07- | (DIVISTON ng)
17 BENCH-1)
WP (C) - COURT giier giiECH (Seat
188 (51114/202620.07.2026 | /-qc0” 0 [R.K.MALLICK ggb 3 ho26-07- |(oTVISTON ng)
17 BENCH-3)
S~ COURT giier (Seat
189 (51115/202620.07.2026 | 1-qco 0, [R.K.MALLICK NO. 3|56 oo No-
OLD 122)
17
1190 |51116/2026|20.07.2026 WP (C) - R.K.MALLICK (COURT |Order |(Seat




17099/2026 NO. 3 |ptd. No-
OLD |2026-07- 122)
17
WP (C) - COURT giger WRIT (Seat
191 (51117/2026(20.07.2026 |0 24", 0 [R.K.MALLICK NO. 3 o0 o amene No-
OLD 55)
17
WP (C) - COURT giier WRIT (Seat
192 51118/2026 20.07.2026  |;-5ro"o 0, o [R.K.MALLICK NO. 3,00 o lmmancn.s |No-
OLD 20)
17
S~ COURT giier (Seat
193 51119/202620.07.2026 |11 cgc /50y D+ K- MOHANTY NO. 3,00 ool No-
OLD 20)
17
WP (C) - COURT giier (Seat
194 [51120/202620.07.2026 |, ol” oo |R.C.MUDULT NO. 300 oo No-
OLD 20)
15
Order
195 [51121/2026 20.07.2026 |"E(C)~ A.K.JATI ;gURg btd. WRIT ésfat
Dl 21892/2015 " © 2 12026-07- |BRANCH-8 |2
OLD 43)
15
Order
196 |51122/2026 20.07.2026 |VELC)~ S.DAS EgURg ptd. WRIT éifat
O 6222/2015 |°° © 212026-07- |BRANCH-8
OLD 43)
15
WP (C) - COURT giier WRIT (Seat
197 |51123/2026 20.07.2026 |30, ¢ )0, [R.MOHANTY NO. 3,00 oo lmmanchog NO-
OLD 25)
15
WP (C) - COURT giger WRIT (Seat
198 [51124/202620.07.2026 | 20", |S.K.PARIDA NO. 3ol o lanenes No-
OLD 51)
14
Order
COURT
CONTC- Dtd. (Seat
199 51125/2026 20.07.2026  |370c oo [B.DAS NO. 300 g7 |CONTEMPT |0 o%%
OLD
15
Order
COURT
CONTC- Dtd. (Seat
200 (51127/2026 20.07.2026 |2o0-5" o |B.DAS NO. 3,00 ool Noc1)
OLD
15
Order
COURT
CONTC- Dtd. (Seat
201 [51131/2026(20.07.2026 ;00" . |B.DAS NO. 30 4y |CONTEMPT |/ o%%
OLD
15
Order
202 [51134/202620.07.2026 |"E(C)- R.K.MALLICK EgURg ptd. (Seat
O 17049/2026 [ """ © 2 12026-07- No-1)
OLD
17
Order
203 [51136/202620.07.2026 |"E(C)- R.K.MALLICK ESURg btd. (Seat
O 17025/2026 [ " orp . [2026-07- No-1)

17




COURT

Order

WP (C) - Dtd. (Seat
204 [51139/2026(20.07.2026 |, 0", [R.K.MALLICK NO. 3| o0 oo Noo1)
OLD
17
Order
COURT
ABLAPL- Dtd. (Seat
205 [51141/2026(20.07.2026 |,/ g~ |G.S.MOHANTY NO. 3,00 ol Noc1)
OLD
14
Order
206 [51146/202620.07.2026 |"E(C)- K.BARIK EgURg ptd. WRIT éifat
O 20567/2026 " """ © 212026-07- |BRANCH-1
OLD 30)
17
WP (C) - COURT giger (Seat
207 [51150/2026(20.07.2026 |, cc0” o [P.K.BARIK NO. 3,00 ool No-
OLD 30)
17
B (C) - COURT giier (Seat
208 [51151/2026(20.07.2026 | o007 0o SAHOO NO. 300 oo No-
OLD 30)
17
B (C) COURT giier (Seat
209 [51156/2026(20.07.2026 | - .07 H. K. PATRA NO. 3,00 ool No-
OLD 30)
17
B (C) - COURT giger (Seat
210 [51157/2026(20.07.2026 || (00”00 IN. K. ROUT NO. 300 o No-
OLD 30)
17
ABLAPL- COURT gi:er (Seat
211 (51160/2026 20.07.2026 o0 o SAHOO NO. 3 Ss o No-
OLD 30)
15
WP (C) - COURT giger WRIT (Seat
212 |51161/2026 (20.07.2026 |50 o0, |P.K.BARIK NO. 3 oe o ancnoa NO
OLD 58)
17
ABLAPL- COURT gi:er (Seat
213 [51162/2026(20.07.2026 o5 SAHOO NO. 3| oSr o No-
OLD 58)
15
Order
214 |51163/2026(20.07.2026 |"E(C)~ K.BARTK ;gURg ptd. WRIT ésﬁat
S 20562/2026 | " * 2 12026-07- |BRANCH-4 [ <
OLD 58)
17
Order
215 151164/202620.07.2026 |"E(©)~ BARTK §8UR§ ptd. WRIT éifat
O 18579/2019 " * 2 12026-07- |BRANCH-4
OLD 46)
15
S~ COURT gijer (Seat
216 [51165/2026(20.07.2026 |, oo0”, o |T. K. MOHANTA NO. 3,00 ol No-
OLD 46)
17
COURT |Order (Seat
WP (C) - WRIT
217 |51167/2026|20.07.2026 .BARTK NO. 3 |Dtd. No-
18581/2019 OLD  |2026-07- [PRANCH-4 [ o




15

S~ COURT giger (Seat
218 |51168/20261(20.07.2026 14236/2026 M. PAGAL NO. 3 2026-07— No-
OLD 46)
17
Order
219 |51171/202620.07.2026 "B (©)~ B.BARTK EgURg ptd. WRIT éi?at
. . 18583/2019 | ° . 2026-07- |BRANCH-4
OLD 46)
15
ABLAPL- COURT giier (Seat
220 /51173/20261(20.07.2026 7603/2026 S.NAYAK NO. 3 2026-07— No-
OLD 46)
14
Order
(Seat
CRLMC- COURT |Dtd.
221 [51175/2026 20.07.2026 |00 0 o |S.BISWAL o 6 lbo26_07- No-
46)
17
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
222 51177/2026(20.07.2026 1o ol o B.BARIK o e e RancH-4 §2>
15
Order
(Seat
ABLAPL- COURT |Dtd.
223 [51178/2026 20.07.2026 (127, 0, [KSHITISH o 6 lbo26_07- No-
46)
14
Order
(Seat
CRLA- COURT |Dtd.
224 51179/2026(20.07.2026 |/~ . |B.P.TANGA el oot No-
46)
14
ABLAPL- COURT gi:er (Seat
225 151180/20261(20.07.2026 A .MOHANTY NO. 3 i No-
436/2026 2026-01-
OLD 46)
21
— COURT giier (Seat
226 (51181/2026(20.07.2026 |0 A K MOHANTY NO. 3 o05c o No-
OLD 46)
02
Order
COURT
WP (C) - Dtd. WRIT (Seat
227 [51182/2026 [20.07.2026  |Jooo0’ 00 o |B.BARIK NO. 3| 07— |BRANCH-7 |News)
OLD
15
Order
COURT
ABLAPIL- Dtd. (Seat
228 51183/2026(20.07.2026 |22 o 1.5, PAIKRAY NO. 3 o05s oo Nooe)
OLD
14
Order
COURT
CRLMC- Dtd. (Seat
229 51184/2026(20.07.2026 [ oo |M.R.SAHOO NO. 3 |o05s oo Kooy
OLD
15
ABLAPL- COURT giier (Seat
230 /51185/20261(20.07.2026 4106/2026 J.SAHOO NO. 3 2026-07— BAIL-2 No-
OLD 10)
14
CRLMC- COURT |Order (Seat
231 151186/20261(20.07.2026 1669/2026 M.R.SAHOO NO. 3 ptd. No—




OLD [2026-07- 10)
15
ABLAPL- COURT giier (Seat
232 |51187/2026(20.07.2026 (502 - M. JENA NO. 3|, 0f oo No-
OLD 10)
14
— COURT giger (Seat
233 |51188/2026(20.07.2026 |27 o M.R.SAHOO NO. 3|, 08 o No-
OLD 10)
15
Order
COURT
ABLAPL- Dtd. (Seat
234 |51189/2026(20.07.2026 (5,570 o |S.P.SAHOO NO. 3| 08 g [BAIL-2 |50
OLD
14
Order
235 [51190/2026 (20.07.2026 |[NE{C)~ J. SAHOO ;gURg ptd. WRIT ésfat
e 20734/2026 """ " 2 12026-07- |BRANCH-6 |, °
OLD 26)
17
— COURT giger (Seat
236 [51191/202620.07.2026 |20 o M.R.SAHOO NO. 3 oo o No-
OLD 26)
15
WP (C) - COURT giier (Seat
237 51194/2026|20.07.2026 |5 000 |3 SAHOO NO. 3|, o8 o No-
OLD 26)
17
S~ COURT giier (Seat
238 |51196/2026(20.07.2026 |5 00" 0 |3 SAHOO NO. 3|, o8 oo No-
OLD 26)
17
Order
(Seat
CRLMC- COURT |Dtd.
239 51199/2026|20.07.2026 |o0) >0 o |R.K.SAHU 6. 6 l9599-12- No-
26)
31
Order
(Seat
CRLMC- COURT |Dtd.
240 |51200/2026|20.07.2026 | 752070 o o |J.SAHOO 6. € l2026-07- No-
26)
17
Order
(Seat
CRLMC- COURT |Dtd.
241 [51202/2026 20.07.2026 | 70c - |S.BISWAL 16, € l2026-07- No-
26)
17
Order
(Seat
CRLMC- COURT |Dtd.
242 |51206/2026(20.07.2026 |-/ " - M.R.SAHOO o e l2026-07- No-
26)
15
Order
(Seat
CRLMC- COURT |Dtd.
243 [51208/2026 20.07.2026 |- 00~ o M.R.SAHOO 16, € l2026-07- No
26)
15
Order WRIT
WP (C) - COURT |Dtd BRANCH (Seat
244 |51212/2026|20.07.2026 |3 000" 0 |3 SAHOO No. 6 |2026-07- |(DIVISION TT;)
17 BENCH-3)
245 (51214/2026(20.07.2026 WP (C) - \J. SAHOO (COURT |Order WRIT |(Seat




20785/2026 NO. 6 |Dtd. BRANCH-8 |No-
2026-07- 50)
08
Order
(Seat
WP (C) - COURT |Dtd. WRIT _
246 |51216/20261(20.07.2026 20752/2026 J.SAHOO NO. 6 12026-07- |BRANCH-5 gg)
17
Order
(Seat
ABLAPL- COURT Dtd.
247 |51217/20261(20.07.2026 7693/2026 JR BISWAL NO. 6 12026-07- No-
22)
15
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
248 |51218/20261(20.07.2026 20748/2026 J.SAHOO NO. 6 |2026-07- |(DIVISION Ti;)
17 BENCH-3)
Order
(Seat
ABLAPL- COURT Dtd.
249 |51219/2026|20.07.2026 [ 0", BR SENAPATI vo. 6llz026-07- No-
119)
15
Order
(Seat
WP (C) — COURT |Dtd. WRIT _
250 151220/2026120.07.2026 20733/2026 J.SAHOO NO. 612026-07— |BRANCH-7 Tg)
17
Order
(Seat
ABLAPL- COURT Dtd.
251 151222/2026120.07.2026 7683/2026 R SETHI NO. 612026-07- No-
15)
15
Order
COURT
ABLAPL- SIDHARTHA Dtd. _ (Seat
252 151223/20261(20.07.2026 6750/2026 |MISHRA NO. 2 5026-07- BAIL-2 No-7)
OLD
15
Order
COURT
WP (C) — Dtd. (Seat
253 151225/20261(20.07.2026 21033/2026 J.SAHOO NO. 2 2026-07— No-7)
OLD
17
Order
COURT
ABLAPL- Dtd. (Seat
254 151227/20261(20.07.2026 7680/2026 S CHOUDHURY NO. 2 5026-07- No-7)
OLD
15
Order
COURT
CONTC- Dtd. (Seat
255 151228/20261(20.07.2026 3987/2026 B BEHERA NO. 2 2026-09— No-7)
OLD
21
Order
COURT
WP (C) - Dtd. (Seat
256 /51229/20261(20.07.2026 21044/2026 J.SAHOO NO. 2 2026-07— No-7)
OLD
17
Order
COURT
ABLAPL- ASHOK KUMAR Dtd. (Seat
257 |51230/20261(20.07.2026 7686/2026 |PRADHAN NO. 2 5026-07- No-7)
OLD
15
Order
COURT
ABLAPL- Dtd. (Seat
258 |51232/20261(20.07.2026 7677/2026 B SINGH ggb 2 2026-07— BAIL-2 No-9)

15




COURT

Order

FAO- Dtd. (Seat
259 51234/202620.07.2026  |[oo0 0 |P.K.JENA NO. 2 oo o Nog)
OLD
15
WP (C) - COURT giger WRIT (Seat
260 |51235/2026 [20.07.2026 |7 0/e o0, (T SAHOO NO. 2 | 0 oo lnmanchog NO
OLD 26)
17
Order
261 [51236/202620.07.2026 |"F(C)- J . SAHOO EgURg ptd. WRIT éifat
U 21047/2026| ° ’ 2026-07- |BRANCH-1
OLD 31)
17
Order
262 [51237/202620.07.2026 |"F(C)- J. SAHOO EgURg ptd. WRIT ésﬁat
Dl 21157/2026 |°° © ©12026-07- |BRANCH-8 [ °
OLD 56)
17
WP (C) - COURT giier WRIT (Seat
263 [51238/2026 20.07.2026 |11 cg 00, |J-SAHOO NO. 2 | 0 oo |mancrog NOT
OLD 56)
17
CRLMC- COURT giier (Seat
264 [51239/2026 [20.07.2026 | 75,°0°0 . |B.SINGH T No-
OLD 56)
17
Order
(Seat
CRLMC- COURT |Dtd.
265 [51241/2026 20.07.2026 | 7000 o |B.SINGH vo. 6 lho2e_o7- No-
56)
17
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
266 [51242/202620.07.2026 |1 ¢y 00, |J. SAHOO o, & |0re_07- |BRANCH-2 gz)
17
Order
ABLAPIL- COURT |Dtd. B (Seat
267 [51245/2026 (20.07.2026 Do/ 50 . R.R.NAYAK vo. & 2096-07- [BAIL-2 Noco)
14
Order
ABLAPL- COURT |Dtd. (Seat
268 [51246/202620.07.2026 [ 07>, o [R.R.NAYAK Yo, & l2096-07- [BAIL-1 Nos)
14
(Seat
WP (C) - COURT WRIT ©
269 [51247/202620.07.2026 | 3o0 0, |3 SAHOO o e R ANCH-7 Tg)
Order
COURT
ABLAPL- Dtd. (Seat
270 51248/202620.07.2026 |, 7 o |G.PANDA NO. 3| 0 5f o [BAIL-1 Nows)
OLD
18
WP (C) - COURT giier giiECH (Seat
271 [51249/2026 [20.07.2026 |7, 050, |J. SAHOO ggb 3 h026-07- |(DTVISTON ng)
17 BENCH-1)
S~ COURT giier (Seat
272 |51250/2026 [20.07.2026 |5 cc 50, (T SAHOO ggb 3 | o2e07- ng)

17




Order

COURT (Seat
273 |51251/2026 |20.07.2026 |[FDLAPL B.P.NANDA No. 3 [Ptd No-
7649/2026 2026-07-
OLD 105)
14
WP (C) - COURT giger WRIT (Seat
274 (51252/2026|20.07.2026 )1 =", |3 . SAHOO NO. 3 |,00c oo lmmancheg NO-
OLD 56)
17
Order
275 [51253/202620.07.2026 |"F(C)~ J . SAHOO EgURg ptd. WRIT éifat
U 21478/2026 | ° ’ 2026-07- |BRANCH-5
OLD 21)
17
WP (C) - COURT giger EEiECH (Seat
276 (51254/2026 20.07.2026 )1 00", |3 SAHOO ggb 312026-07- | (DTVISTON TS;)
17 BENCH-1)
WP (C) - COURT giier EEiECH (Seat
277 (51255/2026 20.07.2026 ). o0 o |J. SAHOO ggb 315026-07- | (DTVISTON TS;)
17 BENCH-1)
Order
COURT
ABLAPL- Dtd. B (Seat
278 (51258/2026|20.07.2026 |20 |J.MOHAPATRA NO. 3| o o¢ oo [BAIL-2 | °CF
OLD
14
Order
COURT
ABLAPL- Dtd. B (Seat
279 (51259/2026 20.07.2026  [Joo0 oo |A.K.MISHRA NO. 3| 0c gq. [BAIL-2 | o2
OLD
14
Order
COURT
ABLAPL- Dtd. (Seat
280 (51260/2026 20.07.2026  [co oo |P.C.DASH NO. 3,00 e Noes)
OLD
29
Order
COURT
ABLAPL- Dtd. B (Seat
281 [51261/2026(20.07.2026 |5 /=~ . |P.C.DASH NO. 30 g7 [BAIL-2 | oTT
OLD
14
Order
COURT
WP (C) - Dtd. (Seat
282 (51262/202620.07.2026 | ooe’ o |A. K. SWAIN NO. 3,00 ol Noca)
OLD
13
Order
COURT
ABLAPL- Dtd. (Seat
283 (51263/2026 20.07.2026 [, o, [GANESH SAHOO NO. 3|56 oo Nooa)
OLD
14
ABLAPL- COURT gijer (Seat
284 [51264/2026 [20.07.2026 |5 10 |B.SINGH NO. 3|00 o,  [BAIL-1  |No-
OLD 15)
14
ABLADL COURT gijer (Seat
285 (51265/2026 20.07.2026 S g 0o M.MOHANTY NO. 3|56 oo No-
OLD 15)
14
ABLAPL— COURT |Order (Seat
286 (51266/202620.07.2026 [, o |H.S.PAIKARAY NO. 3 |Dtd. No-
OLD |2026-07- 15)




114

Order
287 [51267/202620.07.2026 |"F(C)- S. C. D. DASH EgURg ptd. WRIT ésfat
ol 21272/2026 . " 7 12026-07- |[BRANCH-7 |.¢
OLD 15)
13
S~ COURT giier (Seat
288 |51268/2026 (20.07.2026 |51 521 o0, |S. C. D. DASH NO. 3 |)oor o No-
OLD 15)
13
Order
289 [51269/202620.07.2026 |"F(C)- S. C. D. DASH EgURg ptd. WRIT éifat
DR 21269/2026 ’ ’ 2026-07- |BRANCH-4
OLD 27)
13
WP (C) - COURT giier WRIT (Seat
290 [51270/2026 (20.07.2026 |5, 5 4 o0, IS, C. D. DASH NO. 3 ooe o mamen— No-
OLD 48)
13
court |Order (Seat
291 [51271/202620.07.2026 |"F(C)~ S. C. D. DASH No. 3 Ptd WRIT No-
07 21280/2026 : © > 12026-07- |BRANCH-4
OLD 27)
13
B (C) COURT giier (Seat
292 |51273/2026 (20.07.2026 |5, 50", 0, IS, C. D. DASH NO. 3 |Joos o No-
OLD 27)
13
court [Order (Seat
293 [51274/202620.07.2026 |"F(C)- S. C. D. DASH No. 3 Ptd WRIT No-
07 21267/2026 : © 2 12026-07- |BRANCH-4
OLD 27)
13
courr [0rder (Seat
294 [51275/202620.07.2026 |"F(C)- S. C. D. DASH No. 3 Ptd: WRIT No-
O 21254/2026 : 2 12026-07- |BRANCH-6
OLD 30)
13
court [Order (Seat
295 [51276/202620.07.2026 |"F(C)- S. C. D. DASH No. 3 Ptd WRIT No-
07 21299/2026 : " 2 12026-07- |BRANCH-3
OLD 12)
13
— COURT gijer (Seat
296 [51277/2026(20.07.2026 ;o0 M. MOHANTY NO. 300 o No-
OLD 12)
15
S~ COURT giier (Seat
297 [51278/2026|20.07.2026 |, 22000 |S. C. D. DASH NO. 3,00 oo No-
OLD 12)
13
WP (C) - COURT giier WRIT (Seat
298 [51279/2026(20.07.2026 |, ooh” .o |S. C. D. DASH NO. 3ol o anene No-
OLD 48)
13
WP (C) - COURT giier WRIT (Seat
299 [51280/2026(20.07.2026 |3 o0 .0, [R.K.DEHURY NO. 3 0oCe o amcnos NO-
OLD 23)
15
WP (C) - COURT |Order WRIT (Seat
300 51281/202620.07.2026  |g-,0" >0, |D.K.NAIK o 3 lotg A ANCH-T |Noe




OLD [2026-07- 48)
15
WP (C) - COURT giier WRIT (Seat
301 |51282/2026 20.07.2026  |gocco 0. |D.NAIK c. NO. 3 |505e 00_ |lemancuog NO
OLD 39)
15
courr [0XdeT (Seat
302 [51283/2026 [20.07.2026 ')~ lg.c.JENA c no. 3 Pt WRIT No-
ol 5582/2015 [°°°° ' "~ 12026-07- |BRANCH-8
OLD 43)
07
WP (C) - COURT giger WRIT (Seat
303 |51284/202620.07.2026 |(ooo)o o |P.SETHI c. NO. 3 |505e 00- |lemanchog MO
OLD 43)
07
ABLAPL- COURT gijer (Seat
304 [51285/2026 (20.07.2026 [,/ . | PRADHAN c. NO. 3|56 oo No-
OLD 43)
15
. COURT giger (Seat
305 51286/202620.07.2026 |17 o0 p0oc A MOHANTY c. NO. 3,00 gl No-
OLD 43)
14
ABLAPL- COURT gijer (Seat
306 (51287/2026 (20.07.2026 [, ") | PRADHAN c. NO. 3| 5s ool No-
OLD 43)
15
ABLAPL- COURT giier (Seat
307 [51288/2026 |20.07.2026 [(o7'c- o, |J PRADHAN c. NO. 3|5 056 oo No-
OLD 43)
15
Order
COURT
WA~ Dtd. WRIT (Seat
308 [51289/2026 |20.07.2026 |1, ) o,, M.R.ROUTRAY [C. NO. 3|5 e 07— |apPEAL  |Necs)
OLD
14
Order
COURT
WA~ Dtd. WRIT (Seat
309 [51290/2026 |20.07.2026 | ¢7. oo,, M.R.ROUTRAY [C. NO. 3| 07— |APPEAL  |Ne3)
OLD
14
Order
COURT
WA- Dtd. WRIT (Seat
310 (51291/2026 20.07.2026 |/ 000 o0, [M.R.ROUTRAY C. NO. 3|5 e 07— |apPEAL  |New3)
OLD
15
Order
COURT
WA~ Dtd. WRIT (Seat
311 [51292/2026 |20.07.2026 |27 0o,  M.R.ROUTRAY [C. NO. 3|5 07— |apPEAL  |New7)
OLD
15
WA- COURT gijer (Seat
312 (51293/202620.07.2026  |,.>o o0, M.R.ROUTRAY C. NO. 3|5 056 goe NeeT)
OLD
14
Order
COURT
CONTC- Dtd. (Seat
313 (51294/2026 20.07.2026 | .07 - [B.DAS c. NO. 3 S ol NeeT)
OLD
15
1314 |51295/2026(20.07.2026 |CONTC- INIRANJAN ROUT|C. (COURT |Order |(Seat




4010/2026 NO. 3 |Dtd. No-7)
OLD 2026-07-
17
Order
COURT
ABLAPL- Dtd. (Seat
315 151296/2026/120.07.2026 7764/2026 B R MOHANTY NO. 3 2026-07— No-7)
OLD
17
Order
COURT
WP (C) — Dtd. (Seat
316 /51297/2026/20.07.2026 21754/2026 P. K. DAS NO. 2026-07— No-7)
17
27
Order
COURT
WP (C) - Dtd. WRIT (Seat
317 |51298/2026/20.07.2026 21745/2026 P. K. DAS gg. 2026-08- |BRANCH-1 |No-1)
17
Order
COURT
ABLAPL- Dtd. (Seat
318 151299/2026/20.07.2026 7650/2026 P K ROUTRAY NO. 2026-07— No-1)
23
14
N COURT giger (Seat
319 |51300/20261(20.07.2026 7594/2026 M R SAHOO NO. 3 2026-08— BAIL-2 No-
OLD 11)
18
WP (C) - COURT giier WRIT (Seat
320 /51313/2026/20.07.2026 21623/2026 M BEHERA NO. 2026-07— |BRANCH-8 No-
25 560)
15
- COURT gijer (Seat
321 151315/2026/120.07.2026 35443/2025 A.SAHOO NO. 5026-07- No-
25 56)
13
Order
COURT
WA- Dtd. WRIT (Seat
322 151318/2026/20.07.2026 1359/2025 M.BEHERA gg. 2026-07- |APPEAL No-4)
06
Order
COURT
ABLAPL- Dtd. (Seat
323 151335/2026/120.07.2026 6815/2026 B DAS NO. 2026-07- No-4)
25
15
Order
COURT
ABLAPL- Dtd. (Seat
324 151338/2026/20.07.2026 5731/2026 M DAS NO. 2026-07— No-4)
25
15
Order
COURT
ABLAPL- Dtd. (Seat
325 151344/2026/120.07.2026 7771/2026 HS PAIKRAY NO. 2026-07— No-4)
25
14
Order
COURT
ABLAPL- Dtd. _ (Seat
326 151347/2026/20.07.2026 7651/2026 HS PAIKRAY NO. 5026-07- BAIL-2 No-17)
25
14
Order
COURT
CRLREV- Dtd. (Seat
327 151348/2026/20.07.2026 453/2026 MK MOHANTY Tg. 2026-07— No-7)

20




ABLADL COURT giger (Seat
328 151349/2026/20.07.2026 7648/2026 S.MITRA C.0. NO. 2026-07— BAIL-1 No-
17 15)
14
Order
COURT (Seat
ABLAPL- DEBENDRA Dtd.
329 |51350/2026/20.07.2026 7755/2026 |KUMAR BEHERA Cc.O. NO. 2026-07— BAIL-2 No-
17 16)
15
Order
COURT (Seat
ABLAPL- DEBENDRA Dtd.
330 |51351/2026/20.07.2026 7758/2026 |KUMAR BEHERA C.0. NO. 2026-07— No-
17 16)
15
Order
WP (C) - SURYAKANTA Dtd. WRIT (Seat
331 150862/2026/20.07.2026 8925/2026 |DASH GENERAL 2026-07- |BRANCH-1 |No-3)
07
Order
CRLREV- MANAS RANJAN Dtd. (Seat
332 150867/2026/20.07.2026 746/2024 SAHOO GENERAL 5026-07— No-3)
15
Order
MACA- SOUMYA RANJAN Dtd. (Seat
333 150868/2026/20.07.2026 660/2025 OJHA GENERAL 2026-07— No-3)
17
Order
MACA- SOUMYA RANJAN Dtd. (Seat
334 150870/2026/20.07.2026 1329/2025 |OJHA GENERAL 5026-07— No-3)
17
Judgement
MACA- SOUMYA RANJAN Dtd. (Seat
335 150871/2026/120.07.2026 617/2025 OJHA GENERAL 2026-07— No-3)
10
Order
WP (C) — Dtd. (Seat
336 |50873/2026(20.07.2026 11826/2026 PRATIMA NAYAK |GENERAL 202 6-04- No—3)
22
Order
CRLREV- HAREKRUSHNA Dtd. CRIMINAL |(Seat
337 150874/2026/20.07.2026 366/2024 DASH GENERAL 2026-07- |REVISION |No-5)
15
Order
WP (C) - DR. JITENDRA Dtd. (Seat
338 150875/2026/20.07.2026 16983/2026 KUMAR LENKA GENERAL 2026-07— No-5)
14
Order
CONTC- DR. JITENDRA Dtd. (Seat
339 150876/2026/20.07.2026 2407/2026 |KUMAR LENKA GENERAL 2026-07— No-5)
10
WP (C) - AMIYA BHUSAN Entire WRIT (Seat
340 |50877/2026/20.07.2026 6496/2026 |DASH GENERAL Brief BRANCH-2 No-6)
Order
CRLMC- AJAYA KUMAR Dtd. (Seat
341 150878/2026/20.07.2026 871/2026 TRIPATHY GENERAL 2026-07— No-6)
13
1342 |50879/2026(20.07.2026 WP (C) - AMIYA BHUSAN |GENERAL | Entire  |[WRIT |(Seat




15575/2026 |DASH Brief BRANCH-3 |No-
51)
Order
WP (C) - SURYAKANTA Dtd. WRIT (Seat
343 |50880/2026120.07.2026 21844/2026 |PALAT GENERAL 2026-07- |BRANCH-7 Tg;
15
, (Seat
TRP (C) - SURYAKANTA Entire ©
344 |50883/20261/20.07.2026 470/2025 DASH GENERAL Order Tg)
Order
ABLAPL-  |SACHTKANTA Dtd. (Seat
345 |50886/20261/20.07.2026 7514/2026 |DASH GENERAL 2026-07— No-
18)
13
CRLMA- RAJENDRA giier (Seat
346 |50892/202620.07.2026 35/2026 NARAYAN ROUT GENERAL 2026-03— Tg;
10
Order
ABLAPL-  |AJIT KUMAR Dtd. (Seat
347 |50893/202620.07.2026  Serg 500 (mant GENERAL e o No-
18)
13
aplapL.  MALLICK giier (Seat
348 [50894/2026 |20.07.2026 [, ¢ o, |BEBRAT GENERAL 096-07- No-
SMRUTTRANJAN > 18)
Order
WP (C) - PRADEEP KUMAR Dtd. (Seat
349 |50895/20261/20.07.2026 33225/2024 ROUT GENERAL 2026-07— No-
18)
15
Order
(Seat
WP (C) - DR. JITENDRA Dtd. ©
350 |50896/2026120.07.2026 16983/2026 KUMAR LENKA GENERAL 2026-07— Tg)
14
— RABTNDRA giier (Seat
351 |50897/2026|20.07.2026 | oo [PRASAD GENERAL 02607 No-
PATNATK 18)
15
Order
(Seat
WP (C) - Dtd. WRIT ©
352 /50898/20261/20.07.2026 19771/2026 MANAS PATI GENERAL 2026-07— | BRANCH-1 gi)
17
Order
WP (C) - PRATAP KUMAR Dtd. WRIT (Seat
353 /50899/2026120.07.2026 9956/2026 |BEHERA GENERAL 2026-07- |BRANCH-7 No-5)
17
Order
BLAPT,~ ASUTOSH Dtd. (Seat
354 |50918/20261/20.07.2026 22027/2014 TRIPATHY GENERAL 2015-06- No-5)
30
Order
ABLAPIL- Dtd. (Seat
355 150925/2026120.07.2026 12675/2025 KABIRAJ SAHOO GENERAL 2026-07— No-5)
17
CONTC- MANOJ KUMAR Entire (Seat
356 /50928/2026120.07.2026 9381/2023 |RANA GENERAL Order CONTEMPT No-8)




Petition

SA- SOUMYASARATHT . SECOND (Seat
357 150929/2026120.07.2026 366/1982 DAS GENERAL With APPEAL No-7)
Annexures
Order
WP (C) - PRADEEP KUMAR Dtd. WRIT (Seat
358 |51006/20261/20.07.2026 25920/2011 [ROUT GENERAL 2026-07- |BRANCH-2 No-9)
09
Order
WP (C) - PRADEEP KUMAR Dtd. WRIT (Seat
359 |51014/20261/20.07.2026 13239/2013 ROUT GENERAL 5026-07- |BRANCH-6 Tz;
14
Order WRIT (Seat
WP (C) - SURYAKANTA Dtd. BRANCH ©
360 |51017/20261/20.07.2026 13977/2009 |PALAT GENERAL 2026-07- | (DIVISION ng)
10 BENCH-3)
Order
WP (C) - DR. JITENDRA Dtd. WRIT (Seat
361 151020/2026120.07.2026 )1 6155001 [kuMAR LENKA |CENERAL 2026-07- [BRANCH-2 [No-6)
09
Order
WP (C) - PRASANTA Dtd. (Seat
362 151022/2026120.07.2026 13807/2004 [KUMAR JOSHT GENERAL 2005-03— No-6)
02
Order
(Seat
WP (C) - Dtd. WRIT ©
363 (51023/2026 20.07.2026  |;-o- 0" o [PRATIMA NAYAK |GENERAL 2026-07- |BRANCH-5 g;)
17
(Seat
WP (C) - . WRIT ©
364 (51024/2026 20.07.2026  |;-0- 0" o [PRATIMA NAYAK |GENERAL Petition [l o . o g;)
(Seat
oJc- NTIRANJAN WRIT
365 (51025/2026120.07.2026 11406/1996 STNGH GENERAL Counter BRANCH-3 T;;
(Seat
oJc- NIRANJAN Last WRIT
366 (51027/2026120.07.2026 11406/1996 |STNGH GENERAL Order BRANCH-3 Tg;
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
367 /51033/20261/20.07.2026 7686/2024 |RANA GENERAL 2026-06- |BRANCH-2 No-8)
30
Order
WP (C) - TAPAS KUMAR Dtd. WRIT (Seat
368 |51035/20261/20.07.2026 21909/2026 | JENA GENERAL 2026-07- |BRANCH-3 Ti;
15
. (Seat
oJc- NIRANJAN Entire WRIT
369 |51036/20261/20.07.2026 11406/1996 |STNGH GENERAL Order BRANCH-3 T;;
Order
WP (C) - TAPAS KUMAR Dtd. WRIT (Seat
370 |51041/2026120.07.2026 21716/2026 | JENA GENERAL 2026-07- |BRANCH-6 22;
15
Order
WP (C) - TAPAS KUMAR Dtd WRIT (Seat
371 |51056/2026120.07.2026 20433/2026 |JENA GENERAL 2026-07- |BRANCH-6 gz;

20




Order

(Seat
WP (C) — Dtd. WRIT
372 151088/202620.07.2026 33368/2023 SWAGAT PATI GENERAL 5023-10- |BRANCH-8 22)
13
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
373 151093/202620.07.2026 12841/2026 |RANA GENERAL 2026-05- |BRANCH-2 |No-7)
05
Order
WP (C) - PRASANTA Dtd. (Seat
374 151097/2026/120.07.2026 20490/2026 KUMAR JOSHT GENERAL 5026-07- No-17)
13
PRAVAT
375 (51100/2026 20.07.2026 ggé;;;zoze CHANDRA GENERAL atire B(Is‘f‘?)t
BEHERA re ©
Order
ABLAPL- Dtd. (Seat
376 151102/20261(20.07.2026 7628/2026 SWARAJ PATEL |GENERAL 2026-07— No-7)
14
Order
ABLAPL- AJIT KUMAR Dtd. (Seat
377 |51204/20261(20.07.2026 7815/2026 |RAUT GENERAL 2026-07— No-7)
20
Order
ABLAPL- AJIT KUMAR Dtd. _ (Seat
378 151233/2026/20.07.2026 1866/2026 |RAUT GENERAL 2026-07 - BAIL-1 No-2)
20
FAO- MANOJ KUMAR giier MISC. (Seat
379 151257/2026/120.07.2026 517/2016 RANA GENERAL 2025-03— APPEAL No-2)
SEC.
21
SA- (Seat
380 150872/2026/20.07.2026 189/1963 A K RANA GENERAL No-2)
Order WRIT
WP (C) - Dtd. BRANCH (Seat
381 /50932/2026/20.07.2026 8731/2024 J P KAR GENERAL 2024-09- | (DIVISION T;B)
23 BENCH-3)
Order
WP (C) — Dtd. WRIT (Seat
382 150933/2026/20.07.2026 20479/2023 U CHHOTARAY GENERAL 2026-07- |BRANCH-2 No-9)
07
Order
0JCc- Dtd. (Seat
383 150934/2026/120.07.2026 14056/1997 S N SHARMA GENERAL 5018-03— No-9)
08
Order
WP (C) — Dtd. WRIT (Seat
384 150935/2026/120.07.2026 13776/2012 S N SHARMA GENERAL 2026-06- |BRANCH-2 |No-9)
24
Order
oJc- Dtd. (Seat
385 150936/2026 120.07.2026 4151/1999 H K BHOL GENERAL 1999-04- No-9)
06
WP (C) - Order WRIT (Seat
386 150937/2026/20.07.2026 13339/2006 T BAG GENERAL Dtd. BRANCH-8 |INo-




2026-06- 40)
19
Order
(Seat
WP (C) - Dtd. WRIT _
387 150938/2026/20.07.2026 41007/2023 L D SAHU GENERAL 5023-12- |BRANCH-6 No
35)
20
Order
(Seat
WP (C) — Dtd. WRIT _
388 150942/202620.07.2026 26184/2013 K C PANDA GENERAL 2026-07- |BRANCH-8 Ei)
10
Order
RSA- Dtd. SECOND (Seat
389 150944/2026/120.07.2026 300/2011 J PRADHAN GENERAL 5025-11- |APPEAL No-7)
28
Order WRIT
WP (C) - Dtd BRANCH (Seat
390 |50946/20261(20.07.2026 27313/2017 M K DAS GENERAL 2026-04- | (DIVISION Tg;)
07 BENCH-1)
Order
CRLMC- Dtd. CRIMINAL |(Seat
391 150947/2026/20.07.2026 2938/2021 R K SAHU GENERAL 2023-05- MISC No-5)
17
Order
ARBP- Dtd. (Seat
392 150948/20261(20.07.2026 38/2023 R K SAHU GENERAL 2024-09- M.J.C No-1)
18
(Seat
393 150949/2026/120.07.2026 MA-55/1974 |D NAYAK GENERAL No-1)
Order
(Seat
WP (C) - Dtd. WRIT N
394 |50950/2026/20.07.2026 10977/2026 U CHHOTARAY GENERAL 5026-04- |BRANCH-5 23)
16
Order
(Seat
WP (C) — Dtd. WRIT _
395 |50951/2026/120.07.2026 1398/2025 K K NATH GENERAL 2026-04— |BRANCH-7 Tg)
16
Order
(Seat
CRLREV- Dtd.
396 150952/2026/20.07.2026 1030/2025 R C MALLICK GENERAL 5026-04 No-
10)
16
WP (C) — gijer (Seat
397 |50954/2026/120.07.2026 17451/2026 A SUNDARAY GENERAL 2026-04- No-
10)
16
Order
(Seat
CRLMC- Dtd.
398 150956/2026120.07.2026 376/2026 M DAS GENERAL 5026-04- No-—
10)
16
Order
(Seat
CRLREV- Dtd.
399 |50957/2026/120.07.2026 423/2025 L D SAHOO GENERAL 5026-04- No-
10)
16
Order (Seat
WP (C) — WRIT _
400 /50959/2026/120.07.2026 9731/2026 K C PANDA GENERAL 2826_04_ BRANCH-3 Tz)




16

Order
CcMP- Dtd. (Seat
401 (50961/2026 20.07.2026 | /220 0 |A MOHANTY GENERAL 09604~ No-
14)
16
Order
(Seat
WP (C) - Dtd. WRIT ©
402 |51040/20261/20.07.2026 20700/2026 G.C.JENA GENERAL 2026-07- |BRANCH-5 g;)
17
Order
ABLAPL-  |MANOJ KUMAR Dtd. (Seat
403 |51126/2026120.07.2026 5771/2026 |PANT GENERAL 2026-07— No-
22)
17
Order WRIT
WP (C) - Dtd. BRANCH (Seat
404 |51128/2026 20.07.2026 |, 0075000 |S R PARIDA GENERAL 2023-07— | (DIVISTON ng)
12 BENCH-1)
Order (Seat
CRLA- BINDU SAGAR Dtd.
405 [51129/2026 [20.07.2026 |00 o |20 GENERAL oot o No-
102)
17
Order WRIT
WP (C) - Dtd BRANCH (Seat
406 (51130/2026 20.07.2026 |, 00> 0o |S R PARIDA GENERAL 2023-07— | (DIVISTON ng)
12 BENCH-1)
Order
WP (C) - JYOTT RANJAN Dtd. (Seat
407 |51132/20261/20.07.2026 19352/2025 NAYAK GENERAL 2026-05- No-
102)
13
Order
MATA- Dtd. FIRST (Seat
408 |51133/2026120.07.2026 120/2016 B S SWAIN GENERAL 2025-08- |APPEAL No-5)
14
Order
CONTC- MR KIRTAN Dtd. (Seat
409 |51135/20261/20.07.2026 3954/2026 |DANG GENERAL 5026-07- No-5)
17
Order
FAO- Dtd. (Seat
410 |51137/2026(20.07.2026 [¢o° - [MANGULU NAIK |GENERAL 096-07- Noes)
15
Order
oJc- Dtd. (Seat
411 |51138/2026120.07.2026 2186/1987 B K PATI GENERAL 1992-09- No-5)
04
Order
oJc- Dtd. (Seat
412 |51140/2026(20.07.2026 9886/1996 J RANI GENERAL 2010-03- No-5)
22
Order
(Seat
WP (C) - Dtd. WRIT ©
413 |51142/2026(20.07.2026 |,7-20 . MANGULU NAIK |GENERAL 9026-07— |BRANCH-T T:)
14
WP (C) - Order WRIT (Seat
414 |51143/20261/20.07.2026 3687/2002 J RANI GENERAL Dtd. BRANCH No-




2021-10- |(DIVISION |122)
27 BENCH)
Order
(Seat
WP (C) - Dtd. WRIT _
415 |51144/202620.07.2026 |, oo /p o, ¢ MANGULU NAIK |GENERAL 2026-07— |BRANCH-6 EZ)
15
Order
CRLMP- Dtd. WRIT (Seat
416 /51145/2026/20.07.2026 958/2020 B BEHERA GENERAL 9999-12- |BRANCH-1 |No-2)
31
Order
WP (C) - Dtd. WRIT (Seat
417 |51147/202620.07.2026 |, 0o ), MANGULU NAIK |GENERAL 2026-07— |BRANCH-2 No-7)
13
Order
MISC.
FAO- Dtd. (Seat
418 |51148/202620.07.2026 )00 50,5 M NAIK GENERAL 2026-07— |RPPEAL No-5)
SEC.
15
Order
(Seat
WP (C) — Dtd. WRIT _
419 [51149/2026|20.07.2026 |, 00 /50, MANGULU NAIK |GENERAL 2026-07— |BRANCH-7 Eg)
13
Order
(Seat
WP (C) - Dtd. WRIT -
420 |51152/202620.07.2026 |, o5 5, MANGULU NAIK |GENERAL 2026-07 |[BRANCH-8 22)
15
Order
(Seat
CMP- Dtd. WRIT
421 |51153/202620.07.2026 | 0q 501 (S S PATTANAIK GENERAL 9999-12— |IBRANCH-3 Ti;
31
WP (C) - gijer (Seat
422 |51154/2026|20.07.2026  |oo o0 nq0q M DAS GENERAL 2009—06— No-
11)
26
Order
(Seat
WP (C) - Dtd. WRIT -
423 |51155/202620.07.2026 |, cop /55 MANGULU NAIK |GENERAL 2026-07- |BRANCH-8 28)
15
Order
WA- Dtd. WRIT (Seat
424 |51158/2026|20.07.2026 |,'/y /nq,g [H K MOHANTA  |GENERAL 2019-03— |APPEAL No5)
28
Order
(Seat
WP (C) — Dtd. WRIT _
425 151159/2026/120.07.2026 19691/2022 J C BARAL GENERAL 5022-09— |BRANCH-4 2:)
13
Order
MATA- Dtd. FIRST (Seat
426 /51166/2026/20.07.2026 120/2016 B S SWAIN GENERAL 5025-08— |APPEAL No-5)
14
Order
(Seat
WP (C) — Dtd. WRIT _
427 151169/2026/120.07.2026 17064,/2010 N C KHUNTIA GENERAL 5022-06— |BRANCH-4 gs)
28
1428 |51170/2026(20.07.2026 WP (C) - MANGULU NAIK |GENERAL | lOrder WRIT |(Seat




21333/2026 Dtd. BRANCH-2 |No-6)
2026-07-
14
Order
WP (C) - Dtd. (Seat
429 151172/2026 20.07.2026 |, o 0 /50, MANGULU NAIK GENERAL 202607 No-6)
15
Order
0Jc- Dtd. (Seat
430 |51174/2026/20.07.2026 4430/1989 M SETHI GENERAL 9999-12— No-6)
31
Order
SA- Dtd. (Seat
431 |51176/202620.07.2026 [, g, |B K DALAI GENERAL 9999-19- No-6)
31
Order
WP (C) - Dtd. (Seat
432 |51192/202620.07.2026 |, oo /s, ¢ MANGULU NAIK |GENERAL 2026-07— No-6)
15
Order
WP (C) - Dtd. (Seat
433 151193/202620.07.2026 |, o/ /5 5 MANGULU NAIK |GENERAL 202607 No-6)
15
Order
(Seat
WP (C) — Dtd. WRIT _
434 |51195/2026|20.07.2026 |, o555 [MANGULU NAIK |GENERAL 2026-07 |[BRANCH-3 Ti)
09
WP (C) - giier (Seat
435 151197/20261(20.07.2026 21653/2026 MANGULU NAIK |GENERAL 2026-07— No-
11)
15
Order
WP (C) - Dtd. WRIT (Seat
436 |51198/2026|20.07.2026 1,455, MANGULU NAIK |GENERAL 2026-07- |BRANCH-2 No-86)
13
Order
ABLAPL- SUSANTA KUMAR Dtd. (Seat
437 151201/2026/120.07.2026 5042/2026 |LENKA GENERAL 5026-07— No-6)
10
Order
(Seat
WP (C) — Dtd. WRIT _
438 151203/2026/20.07.2026 20169/2026 S. C. DAS GENERAL 2026-07- |BRANCH-4 No
58)
15
Order
(Seat
WP (C) — Dtd. WRIT _
439 151205/2026/120.07.2026 21332/2026 J P KAR GENERAL 2026-10- | BRANCH-4 No
27)
12
oMp— giier (Seat
440 51207/2026/20.07.2026 936/2026 S SAMAL GENERAL 202606 No-
27)
29
— giier (Seat
441 151209/2026/20.07.2026 936/2026 S SAMAL GENERAL 2026-06- 23;

29




Order

(Seat
WP (C) — Dtd. WRIT
442 151210/2026|20.07.2026 |3, -00 /50,5 (S K SWAIN GENERAL 2026-06— |[RRANCH-8 123)
29
WP (C) — giger (Seat
443 151211/2026/20.07.2026 17451/2026 SUNDARAY GENERAL 2026-07— No-
43)
17
Order
ABLAPL- Dtd. (Seat
444 |51213/2026|20.07.2026 |00 000 K BISWAL GENERAL 2026-07— [BAIL-1 No—2)
17
Order
RSA- Dtd. SECOND (Seat
445 |51215/20261(20.07.2026 70/2012 K BISWAL GENERAL 5026-09- |APPEAL No-6)
21
Order
(Seat
WP (C) - Dtd. WRIT _
446 |51221/20261(20.07.2026 613/2026 K RATH GENERAL 2026-09— |BRANCH-5 No
47)
21
Order
WP (C) - Dtd. WRIT (Seat
447 |51224/2026120.07.2026 608/2026 K RATH GENERAL 2026-09- |BRANCH-2 [No-6)
21
Order
WP (C) - Dtd. (Seat
448 51226/2026/20.07.2026 279/2026 K RATH GENERAL 5026-09- No-6)
21
Order
ABLAPL- Dtd. (Seat
449 51231/2026/20.07.2026 7656/2026 C DASH GENERAL 2026-09- No-6)
21
Order
(Seat
WP (C) — Dtd. WRIT _
450 151240/2026/120.07.2026 20561/2026 P SWAIN GENERAL 5026-07— | BRANCH-5 23)
14
Order
ABLAPL- Dtd. (Seat
451 |51243/2026|20.07.2026 |~/ s [R.C.MOHARANA |GENERAL 202607 |PAIL-2 No—7)
14
Order
CONTC- Dtd. (Seat
452 151244/2026/120.07.2026 2012/2026 S PAIKRAY GENERAL 5026-08— No-7)
07
Order
(Seat
ABLAPL- Dtd.
453 |51256/2026|20.07.2026 |00 0o K HATI GENERAL 2026-07— [BAIL-1 No-
15)
14
Order
(Seat
ABLAPL- Dtd.
454 |51272/2026120.07.2026 12151/2025 DAS GENERAL 2025-12— BAIL-1 No-
13)
16
WP (C) — Order (Seat
455 151301/2026/20.07.2026 16768/2006 LENKA GENERAL Dtd. No-
2016-05- 13)




09

Order WRIT (Seat
WP (C) — Dtd. BRANCH
456 151302/2026/20.07.2026 18635/2009 N K ROUT GENERAL 2021-03- | (DIVISION T86)
22 BENCH)
Order
(Seat
WP (C) - Dtd. WRIT _
457 |51303/2026|20.07.2026 28979/2023 P SAMAL GENERAL 2023-09- |BRANCH-8 1;;)
13
Order
RSA- Dtd. SECOND (Seat
458 151304/2026/20.07.2026 16/2014 A K PANDA GENERAL 5023-11- |APPEAL No-4)
10
Order
WP (C) — Dtd. WRIT (Seat
459 |51305/2026|20.07.2026 |3, 365 54,1 [N K SATAPATHY GENERAL 2019-12- |BRANCH-2 No-8)
24
Order
WP (C) — Dtd. (Seat
460 51306/2026/20.07.2026 18592/2024 P SAHOO GENERAL 5024-09- No-8)
11
Order
ABLAPL- PARTHA Dtd. (Seat
461 |51307/20261(20.07.2026 7817/2026 |SARATHT DAS GENERAL 202607 No-8)
20
Order
0JCc- Dtd. (Seat
462 151308/2026/20.07.2026 6721/1999 J PARIDA GENERAL 2018-07- No-8)
20
Order
SA- Dtd. SECOND (Seat
463 151309/2026/20.07.2026 366/1982 B MOHANTY GENERAL 5024-07— | APPEAL No-7)
23
Order
MISC.
464 51310/2026(20.07.2026 |29~ M K SWAIN GENERAL ptd. APPEAL (Seat
632/2012 2020-11- No-9)
SEC.
26
Order
(Seat
WP (C) — Dtd. WRIT _
465 51311/2026/20.07.2026 32575/2023 P N NAYAK GENERAL 9026-07- |BRANCH-7 Tg)
14
Order
(Seat
WP (C) — Dtd. WRIT
466 51312/2026/20.07.2026 32575/2023 P N NAYAK GENERAL 5026-07— |BRANCH-7 Tz)
14
CMP- giier (Seat
467 |51314/2026/20.07.2026 1146/2026 P BEHERA GENERAL 2026-07— No-
18)
14
Order
(Seat
ABLAPL- Dtd.
468 |51316/2026/20.07.2026 7793/2026 P K MISHRA GENERAL 202607~ No-
18)
14
CRLMC- Order (Seat
469 51317/2026/20.07.2026 3346/2025 K N SAHOO GENERAL Dtd. No-—




2026-07- 18)
14
Order
ABLAPL- Dtd. (Seat
470 |51319/2026(20.07.2026 250707 - R K BARIK GENERAL 209607 [BAIL-1 Moo
14
Order
CONTC- Dtd. (Seat
471 [51320/2026 |20.07.2026 |;0.0"0 o N K ROUT GENERAL oot 0 ooy
14
Order
ABLAPL- Dtd. (Seat
472 [51321/2026 [20.07.2026 (20 /o770 o |DALAT GENERAL oo 07 Nooo)
14
Order
(Seat
WP (C) - Dtd. WRIT ©
473 |51322/2026 (20.07.2026 |, a0’ 50, K C RATH GENERAL 9026-07— |BRANCH-6 22)
14
Order
474 |51323/2026(20.07.2026 |"E(C)~ K C RATH GENERAL ptd. Iéfﬁat
: : 21956/2026 2026-07-
36)
14
Order
(Seat
WP (C) - Dtd. WRIT ©
475 |51324/2026 (20.07.2026 |, 020 |K C RATH GENERAL 2026-07- |BRANCH-6 gg)
14
Order
(Seat
CRLMC- Dtd.
476 |51325/2026120.07.2026 2188/2026 M BHOI GENERAL 2026-07— No-
25)
14
Order WRIT
WP (C) - Dtd BRANCH (Seat
477 |51326/2026|20.07.2026 |1 -0" 0, |R SUNDARAY GENERAL 2026-07— | (DTVISTON Ti;)
14 BENCH-3)
Order WRIT
WP (C) - Dtd. BRANCH (Seat
478 |51327/2026120.07.2026 17434/2026 A SUNDARAY GENERAL 2026-07- | (DIVISION Ti;)
14 BENCH-2)
WP (C) - gijer (Seat
479 |51328/20261/20.07.2026 17432/2026 A SUNDARAY GENERAL 2026-07— No-
> 114)
Order WRIT
WP (C) - Dtd. BRANCH (Seat
480 |51329/2026120.07.2026 17431/2026 A SUNDARAY GENERAL 2026-07- | (DIVISION Ti;)
14 BENCH-3)
Order WRIT
WP (C) - Dtd. BRANCH (Seat
481 |51330/2026120.07.2026 17305/2026 A SUNDARAY GENERAL 2026-07- | (DIVISION Ti;)
14 BENCH-2)
MATA- giier (Seat
482 |51331/2026|20.07.2026 | 500, A SUNDARAY GENERAL 09607 No-
115)
14
1483 |51332/2026(20.07.2026 WP (C) - R SAMAL GENERAL | lOrder WRIT |(Seat




18934/2026 Dtd. BRANCH No-
2026-07- |(DIVISION |102)
14 BENCH-1)
Order
484 |51333/2026(20.07.2026 | chLMCT J MOHAPATRA |GENERAL ptd. éfﬁat
: : 2940/2025 2026-07-
102)
14
Order
RSA- Dtd. SECOND (Seat
485 |51334/2026/20.07.2026 214/2025 R B DAS GENERAL 5026-07- |APPEAL No-5)
14
Order
(Seat
ABLAPL- Dtd.
486 51336/2026/20.07.2026 7621/2026 S R SAHOO GENERAL 2026-07 BAIL-1 No-
15)
14
Order
(Seat
ABLAPL- Dtd.
487 |51337/20261(20.07.2026 7596/2026 S R SAHOO GENERAL 2026-07— No-
15)
14
CMP- giier (Seat
488 |51339/202620.07.2026 |\ 1o 50, (B K SAHOO GENERAL 2026-07— No-
15)
14
CMP- giier (Seat
489 |51340/20261(20.07.2026 1148/2026 P BEHERA GENERAL 2026-07— No-
15)
14
Order
(Seat
CRLMC- Dtd.
490 51341/2026/20.07.2026 1611/2026 P N NAYAK GENERAL 5026-07- No-
15)
14
Order
(Seat
WP (C) — Dtd. WRIT _
491 |51342/2026|20.07.2026 |1 o5 50, (A MOHANTY GENERAL 2026-07 |[BRANCH-1 1§<1>)
14
Order
(Seat
WP (C) - Dtd. WRIT -
492 51343/2026/20.07.2026 14830/2026 A MOHANTY GENERAL 5026-07- |BRANCH-1 gi)
14
Order
(Seat
ABLAPL- Dtd.
493 |151345/2026/20.07.2026 7859/2026 R C MOHARANA |GENERAL 2026-07— No-
31)
14
Order
(Seat
ABLAPL- Dtd.
494 |51346/20261(20.07.2026 7843/2026 R C MOHARANA |GENERAL 202607 BAIL-2 Ti;
14

N I C (Software Team)




